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Applicttton tor the post oJ Pretident of Rele1thae Stue Conswtur Disputas Befuessal
Commiwion, Jalpur

(z) (i) Full Nsno
(in tlng[ish capital

lclt€r8)

(i0 qFI

(lt-{ S
Fethsrlllusband Namo(b)

{c) Ddc ofBhh

(d) Address wiih totephone Nor, Mobilc No., llrail etc

(i) Pcrmancm Rclidcntiel address

(it) Prcsent Ad&€ss

(iii) Mobile No. & L-mail

(e) EfucEtioflal & P.rofesional QEalificEtlon (Grsdirdiotr md onwar(h):

Datc ofjoiniDg as I ligh Coufl Judgc

Darc ofRctirBmsnt .3 lligtr Cowt Judgs (if Rpthsd)

Name of Parsnul lligh Coutl

(i) Docs 1hc applicant suffor any disqualilicaiion as pcr Rulc-S of Consumcr Protection (Qualification

for Appoinrrrrcnt, Method of RccruifnffiI. Procedurc of Appoi[lmcnl" 'l'slm of Ollicc, Resigndion and

tkmoval of thc Presidenl snd Membcrs of thc Slarc coms ssion and Dist igt Commission) Rolcs,2020

0) IhclosurE

Copy of appointrncrl r/allant a!! I ligh Coufi Judgp.

Signaturc.

(Namc)

DSCl.ARATION

l---------------------------- do hcrcby dcclarc rhu thc abovc infqrnation is uuo & correct 10 thc bcst of my

knowlcdgo and nothing has bccn eonccalod by mo.

Signatuc

Phoa
Datc

(r)

G)
(h)

lttal;e afhx yow
Rsccd
Phoognph

G&rne)



RAJASTHAN HIGH COURT. JODHPUR

No./RSJ/Estt.A(ii)/03/2004/3rZg Date: 3110812022

Copy forwarded to fottowing for information and necessary
action: -

1.
2.

3.r

Hon'ble sitting Judges of RHC, Jodhpur through their P.S.

Registrar (Admn.), RHCB, Jaipur with the request to circutate it
amongst att the Hon'bte Judges sitting at RHCB, Jaipur through
their P.S.

Hon'ble Judges who have retired in August, 2021 and thereafter.
Computer Cett, RHC, Jodhpur to uptoad it on website of
Rajasthan High Court and E-mait to retired Hon'b[ dges.


